BUSINESS ADVISORY COMMITTEE
FIFTY-FIRST REPORT
(Fourth Lok Sabha)

The Business Advisory Committee held a sitting on Tuesday, the 28th July,
1970, , :

2. The Committee recommend the allocation of time to the following'items
of Government legislative and other business as shown against each:—

(1) Movion of No-Confidence in the Council of 7 hours
Miristers moved by Shri Madhu Limaye.

(2) The Architects Bill, 1970, as passed by Rajya 2 hours
Sabha. .
(Considerarion and passing)

- {3) The Indian Railways (Amendment) Bill, 1970 1 hour
(Consideration and passing)

{4) The Delhi Co-operative Societies Bill, 1970. 2] hours
(Considerarion and passing) :

(5) The Coal Mires (Conservation and Safety) 1 hour
Amendment Bill, 1970,
{Consideration and passing) -

(6) The Constitution {Twenty-fourth Amendment) 6 hours
Bill, 1970.

(Consideration and passing)

(7) Statutory Resolution by Shri Kanwar Lal Gupta 7
and others seeking disapproval of the Delhi
University (Amendment) Ordinance, 1970.

I
) L 2 hours
(8) The Delhi University (Amendment) Bill, 1970, |
as passed by Rajya Sabha. |
{Consideration and passing) J
(9) The Central Sales Tax (Amendment) Bill, 1¢70. 1 hour
(Reference to Select Committee).

(10) Discussion onthe Fourth Five Year Plan (1969-74) 15 hours

(11) Mo*ion for Modification of Insurance (Amend- % hour
ment) Rules, 1069, to be moved by Shri Madhu

Limaye.
(12) Discussion under rule 193 regarding large scale 2 hours
migration of Hindus from East Pakistan. (To be taken up at
‘ 4 P.M. on Thursday,
the 30th July, 1970.)

(13) Discussion under rule 193 regarding demand 3 hours
for a new Steel Plant for Orissa. {To be taken up at
3 .M. on Tuesday.,
the 4th  August,

1970).
New DELHI;
July 28, 1970 _ G. §. DHILLON,
Sravana 6, 1892 (Saka) * Chairman,

Business Advisory Committee.
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